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File No. RPCB/RO Bhilwara/ L-86 /Raj kaj Ref No E Mail Date: As per E Sign

Registrar,
Hon’ble National Green Tribunal,
Central Zone Bench , New Delhi
Sub: Regarding report of Joint Committee as per Hon’ble NGT(CZ), Bhopal order dated 23.01.2025 in OA No 09/2025,
in matter of Gotu Singh Rajput Vs State of Rajasthan & Ors
Ref:- i. Hon'ble NGT order dated 23.01.2025
Sir,
In reference to above subject, it is submitted Hon"ble NGT (CZ) in aforesaid OA No 09/2025, has constituted a Joint
Committee of following Officials to submit the factual status :-
a. Representative of Principal Secretary (Environment), Government of Rajasthan,
b. Representative of Member Secretary, Rajasthan State Pollution Control Board, Jaipur, vide order dated
23.01.2025.

In this regard report of the Joint Committee is hereby attached with this letter for kind perusal and record for
Hon’ble NGT please.
Regards

Sincerely,
Encls:- As Above
(Deepak Dhanetwal)

SEE & Regional Officer
Copy to following: -
1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, for information please along with copy of
Joint Committee report.
2. District Collector, Bhilwara, for information please along with copy of Joint Committee report.
3. Deputy Conservator of Forest(DCEF), Forest Department, Government of Rajasthan for information please along
with copy of Joint Committee report.
3. Sh. Vaibhav Thakuria, Advocate, 203,A-7, Royal Abode, Vijaypath, Tilak Nagar, Jaipur, Mobile No. 7017975501,
with the request to kindly upload the report of the committee on Hon’ble NGT website for record please.

DeS|gnat|on '
Englneer

1819, =TT WA, ST TR, -
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 13956268
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A
JOINT REPORT OF THE COMMITTEE
SUBMITTED IN REFERENCE TO

HON'BLE NATIONAL GREEN TRIBUNAL,

ORDER DATED 23.01.2025, IN MATTER OF

O.A. No 09/2025(CZ)

GOTU SINGH RAJPUT
VS

STATE OF RAJASTHAN & ORS

NOMINATED OFFICIALS

1. One representative from Member Secretary, Rajasthan State Pollution Control
Board, Rajasthan
2. One representative from Principal Secretary(Environment), Government of

Rajasthan
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Report of the Joint Committee in compliance of Hon’ble National Green Tribunal in

1.

the matter of O.A. No 09/2025(CZ), Bhopal Bench vide order dated 23.01.2025, Gotu

Singh Rajput Vs State of Rajasthan & Ors.

In continuation to petition filed by Sh. Gotu Singh Rajput, related to illegal

encroachment by various people on the land titled as “Dharam Talaab” at Village
Pansal and development of Residential Colonies by them , without prior permission
from the competent authorities. Hon'ble NGT has registered the writ petition.
Further, Sh. Gotu Singh, Applicant has also alleged that due to development of
residential colonies and other civil structures environment is being distorted at that
area and ponds original form is damaged and plead the Hon'ble NGT to direct the
authorities to remove the encroachments and to restore the original form of the

alleged Dharam Talaab.

Taking the cognizance of the letter petition, Central Zone Bench, Bhopal of Honble

NGT has made following observation :-

“Issue raised in this application is damaging and cutting of trees, illegal construction
on the water body/pond and its catchment area known as Pansal Dharam Talab
within the Panchayat Samiti Suwana, District Bhilwara (Rajasthan), in violation of
Environmental Rules and Water (Prevention and Control of Pollution) Act, 1974 &
Air (Prevention and Control of Pollution) Act, 1981 and further in contravention of
the orders passed by the Hon’ble Supreme Court of India dated 28.01.2011 passed in
Civil Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and Ors. Vs. State
of Punjab & Ors. The allegations of the applicant are that the private respondents
are making unauthorised layout plan and making allotment of the land of the pond,
which is recorded at the land of the State Governinent in the nature of the water
bodies and State of Rajasthan vide order dated 25.04.2011 has directed 2 O. A No.
092025 (CZ) Gotu Singh Rajput Vs. State of Rajasthan & Ors. all the District
Magistrate not to alter the nature of the water bodies and not to make any allotment
of the land in contravention of the order of Hon’ble Supreme Court quoted above and
the notification dated 25.04.2011. The lands mentioned as Annexures15, 16, 17 & 18
are recorded in the name of State Government Rajasthan and in accordance with the
notification dated 25.04.2011 no transfer of land is permissible inspite of that it was
unauthorised transferred by the authorities not competent to transfer the State land
without due approval from the State Government. It is further alleged that it is in
violation of the Section 90 (A) of the Land Revenue Act 1956 and Environmental

Rules”.

Further, Hon’ble NGT considered it as a substantial issue of the environment and

issue notices to the respondents in this matter.

o
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Hon’ble NGT further directed the applicant to take necessary steps for service to the

respondents by both the ways and also on available email.
Hon’ble NGT in this matter has constituted a joint cornmittee consisting of: -

a. One Representative from the Principal Secretary (Environment), State of
Rajasthan (Rajasthan) Rajasthan State Pollution Control Board through its
Member Secretary.

b. One Representative from the Member Secretary, State Pollution Control

Board, (Rajasthan) .

As per directions of Hon'ble NGT, Member Secretary of State Board, vide letter dated

29.01.2025 (enclosed as Annexure- R-1) has been appointed undersigned as his

representative in this matter.

Further, Department of Environment and Climate Change vide letter dated
03.02.2025(enclosed as Annexure- R-2) has appointed Deputy Conservator of Forest
(DCF), Bhilwara as the representative on behalf of Principal Secretary (Environment),
State of Rajasthan.

A meeting of the joint committee was held on 05.02.2025, at DCF office to discuss the
matter. As per discussion in this matter, it has been observed that contents of the case
are related with encroachment and further recuires removal of the encroachment
from the site and verification of factual status of title of the land as submitted by the
petitioner at Hon’ble NGT, needs to be verified.

During the meeting, it has been found appropriate to include Sub Divisional
Magistrate (SDM), Bhilwara in the joint committee as an associate member to assist
the team, in this matter, as most of the contents of the case are related to revenue titles
and records.

Further, it has been decided to visit the site in question on 11.02.2025 at 11:00 am to

know the factual status in this matter along with SDM, Bhilwara and the applicant,
Sh. Gotu Singh. Same was communicated to the SOM Bhilwara vide State Boards

letter dated 07.02.2025(enclosed as Annexure- R-3).

11. This report is being filed by the aforementioned Joint Committee after conducting the

field visits of the site as mentioned in the writ petition on the basis/looking in to the

issues raised by the petitioner.
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BACKGROUND AND SPECIFIC ISSUES IN THIS MATTER

12. As per the petition filed by the petitioner, following allegations have been made :

DETAILS OF PETITION

ISSUES RAISED

Petition No OA No 09/2025(CZ). As per
the Fact in Brief

1.

»

It has been alleged in the petition that”
the peta kasht land near the Pansal
Dharam Talab, was earlier allotted by he
government to the farmers for farming,
which was sold by the present account '
holders to the respondents no 6 to 8 with

the intention of developing a residential

colony with the objective of obtaining

illegal benefits from the said Dharam
Talaab. Petitioner alleged its illegal , in
light of Rajasthan Govt order dated
25.04.2011 and provided a copy of the
same in writ petition.

Further, it has been alleged that |

respondent no 6 to 8 without taking |

approval of the government, making an
unauthorized layout plan in the name of |

Balaji Nagar on the land of Dharam

Talab ard have sold 501 of the residential

plots to various customers, which
ultimately leads to the spoiling of
original form of Dharam Talaab and
caused damage to the environment.
Petitioner, also alleged that he has made |
several complaints to the authorities |
concernad, in this matter but no action
has been taken by Respondent no 6 to & |
to restore Pansal Dharamshala pond to

its original form.
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SITE OBSERVATIONS OF COMMITTEE

13. Joint Committee visited the site on dated 11.02.2025 along with the applicant Gotu

14.

Singh and the Tehsildar, concerned to verify the factual status of the site and

verification of the facts mentioned by the applicant in the writ. Committee made

following observations during the course of visit :-

i

il

il

iv.

It has been observed that few pucca houses were found constructed at the site

in the question and construction activities were going on at that site.

A 100 ft road was found constructed at the site connecting Pansal to Bhilwara.
Tehsildar present at the site confirmed that the same was built by the Urban

Improvement Trust(UIT), Bhilwara.

Along with this, Cement Concrete Roads have been found built up at the site
and as per the appearance, it can be said that the allegations made by the
applicant in the writ petition, that the residential colony in the name of Balaji
Nagar is being built up at the site, seems true. Tehsildar concern, has confirmed

that the same colony is unauthorized.

During the course of visit it has been found that activities which are being
carried out at the site at non-agricultural in nature and at araji no 5284/1356 ,

boundary wall has been constructed.

Site report has been prepared and all the participants, of the joint committee has

signed it along with the applicant Gotu Singh. Copy of the Mauka Report is enclosed

herewith this joint report (enclosed as Annexure -R-4).
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Figure 1 Overview of Balaji Colony Built at the site in question
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15. Further, in order to verify the revenue status of each Araji number, as alleged by the
petitioner in the writ, along with the action taken by the revenue department, if any
against the illegal construction/encroachment, which also includes removal of
encroachment , a letter has been written to SDM, Bhilwara to provide the complete
status on the basis of Araji number vide State Boards letter dated 14.02.2025, in format
prescribed by the Joint Committee. Copy of the same is enclosed as (Annexure- R-5).

REVENUE STATUS OF THE SITE IN QUESTION AND ACTION
INITIATED BY THE REVENUE DEPARTMENT

16. Petitioner Sh. Gotu Singh has highlighted following Araji numbers along with their

owners and type of land title.

17. Based on the letter issued by State Pollution Control Board, to SDM, Bhilwara , in
order to verify the status of land and permitted activities on that type of land, and
Araji Numbers as highlisghted by the Petitioner, Sh. Gotu Singh in its writ petition,
submissions made by SDM, Bhilwara in this matter are as under as per the Araji

Numbers:-
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Number and Land Tiltle:- 1352(Nahari), 1353(Peta), 1354(Peta)

1358/2(Nahari) Rakba:- 0.4046, 1.6691, 0.7334 and 0.0885 in the name of M/s Paras

Devi, Revenue Village- Pansal

> It has been confirmed by the Revenue Department that these araji numbers

‘{/

have been allotted in the name of Smt Paras Devi, w/o Sh. Bhanwar Lal

Sharma, R/ o0 E-45, , Shubhash Nagar, Bhilwara.

Further, it has been denied by the Revenue Department that these Araji

numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these araji numbers are not
being used for Talaab purpose. However, same were earlier used for
agricultural activities as verified by the revenue records and comes under
the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this

property was enlisted under Thikana Khas as per Mewar Settlement
Jamabandi. Later under settlement provisions , same has been allotted to

Thikana Waarisan under Khatedari.

In the factual report submitted by the SDM, Bhilwara in this matter at Para
2(a), it has been confirmed that, a residential colony has been developed at

aforesaid mentioned araji numbers, by the owners of the land.

Also, in Para 3, of the factual report , it has been confirmed that these
residential activities are not permitted on the restricted lands and owners
of these lands having “Peta” title, have developed residential colony,

without prior approval of the competent authority.

In para no. 4, Revenue Department, informed that a Residential Colony has
been developed at this araji number , without due conversion of the land
from the competent authorities. 8-10 Houses were found built up at these
araji numbers(1352,1353,1354,1558/2 and 5283/ 1356) and 8-10 Houses are
under construction at the site(1552,1353,1354,1358/2 and 5283/1356).

Revenue Department, under Rajasthan Kashtkari Rules 1955, section 177
has already identified the violation done by the owner of the land by
developing residential colony without conversion and has submitted a
report in this matter to the Competent Officer for this violation. Matter is
subjudice at SDM Court, Bhilwara. (Para-7 of SDM Bhilwara letter dated
25.02.2025, enclosed as Annexure- R-6).
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B. Araji Number and Land Tiltle:- 5283/1356(Gair Mum. Peta), Rakba:- 1.3619 Hect,

in the name of Sh. Devi lal,5/o Sh. Nanuram Gadri(1/2 part) and Sh. Satpal Singh

S/o Sh. Dalpat Singh(1/2 Part) , Revenue Village- Pansal.

»

Y

Y

It has been confirmed by the Revenue Department that this araji number
have been allotted in the name of Sh. Devi lal, S/0 Sh. Nanuram Gadri(1/2
part) and Sh. Satpal Singh S/o0 Sh. Dalpat Singh(1/2 Part), R/o Deh,

Bhilwara.

Further, it has been denied by the Revenue Department that these Araji

numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these araji numbers are not
being used as Talaab purpose. However, same was earlier used for
agricultural activities, as verified by the revenue records and comes under
the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM
Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this

property was enlisted under Thikana Khas, as per Mewar Settlement
Jamabandi. Later under settiement provisions , same has been allotted to

Thikana Waarisan under Khatedari.

In the factual report submitted by the SDMV, Bhilwara in this matter, at Para
2(a), it has been confirmed that, a residential colony has been developed at

aforesaid mentioned araji numbers, by the owners of the land.

Also, in Para 3, of the factual report , it has been confirmed that these
residential activities are not permitted on the restricted lands and owner of
this araji having “Peta” title, has developed residential colony, without

prior approval of the competent authority

In para no. 4, Revenue Department, informed that a Residential Colony has
been developed at this araji number , without due conversion of the land
from the competent authorities. 8-10 Houses were found built up at these
araji numbers(1352,1353,1354,1358/2 and 5283/1356) and 8-10 Houses are
under construction at the site(1352,1353,1354,1358/2 and 5283/1356).

Revenue Department, under Rajasthan Kashtkari Rules 1955, section 177
has already identified the violation done by the owner of the land by
developing residential colony without conversion and has submitted a
report in this matter to the Competent Officer for this violation. Matter is
subjudice at SDM Court, Bhilwara. (Para-7 of SDM Bhilwara letter dated
25.02.2025, enclosed as Annexure- R-6).
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C. Araji Number and Land Tiltle:- 5284/1356(Gair Mum. Peta), Rakba:-0.1391

Hect, in the name of Sh. Nirbhay Singh , S/o Sh. Manmath Singh Rajput,

Revenue Village- Pansal.

>

It has been confirmed by the Revenue Department that this araji number
has been allotted in the name of Sh. Nirbhey Singh S/ 0 Sh. Manmath Singh
Rajput, R/ o0 Deh, Bhilwara.

Further, it has been denied by the Revenue Department that these Araji

Numbers have been categorized as “Dharam Talaab”, in anv of the

Revenue Records. It has been informed that these araji numbers are not
being used as Talaab purpose. However, same was earlier used for
agricultural activities, as verified by the revenue records and comes under
the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this

property was enlisted under Thikana Khas, as per Mewar Settlement
Jamabandi. Later under settlement provisions , same has been allotted to

Thikana Waarisan under Khatedari.

As per the Para 2(d), this araji number is presently vacant and boundary

wall from all four sides has been constructed by the owner.

Also, in Para 3, of the factual report , it has been confirmed that these
residential activities are not permitted on the restricted lands and owners
of these lands having “Peta” title have developed residential colony,

without prior approval of the competent authority.

D. Araji Number and Land Tiltle:- 1362(Gair Mum. Naadi), Rakba:- 1.2645

Hect, in the name of Urban Improvement Trust(UIT),Bhilwara Revenue

Village- Pansal.

>

It has been confirmed by the Revenue Department that this araji number

have been allotted to Urban [mprovement Trust(UIT), Bhilwara.

» Further, it has been denied by the Revenue Department that these Araji

Numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these araji numbers are not
being used for Talaab purpose. However, same was earlier used for
agricultural activities, as verified by the records and comes under the
periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this

property was enlisted under Thikana Khas as per Mewar Settlement
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Jamabandi. Later under land ceiling provisions , same has been allotted to

UIT vide order dated 26.10.2005 to UIT, Bhilwara.

> As per Para 2(b) of the SDM, Bhilwara report, a Balaji Temple, Garden,
Gym, Public Toilet and boundary wall has been constructed on aforesaid
araji number by the UIT, Bhilwara. Further, a 100 ft Road , also found

constructed at this Araji number connecting Pansal to Bhilwara.

» Further, based on the complaint received on Rajasthan Sampark Portal and
verification report of Patwari, UIT officials have visited the site, initiated a
drive for demolition of encroachment. Further, SDM, Court Bhilwara, in
matter of 837/2024 has issue a stay on aforesaid action till further order, as
such further action could not be initiated and this comes under the

jurisdiction of UIT, Bhilwara.

E. Araji Number and Land Tiltle:- 4800/1362(Gair Mum. Naadi), Rakba:-

0.0632 Hect, in the name of Government of Rajasthan, Revenue Village-

Pansal.

> It has been confirmed by the Revenue Department that this araji number
have been allotted to Government of Rajasthan under the name of

“Bilanaam”.

» Further, it has been denied by the Revenue Department that these Araji

numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these Araji numbers are not
being used for Talaab purpose. However, same were earlier used for
Agricultural Activities, as verified by the records and comes under the
periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this

property was enlisted under Thikana Khas, as per Mewar Settlement
Jamabandi. Later under land ceiling provisions , same has been allotted to

Government of Rajasthan at Khata Sankhya 01.

> As per report para 2{C}, aforesaid land is presently vacant and levelled by

cement.

» Further, based on the complaint received on Rajasthan Sampark Portal and
verification report of Patwari, UIT officials have visited the site, initiated a
drive for demolition of encroachment. Further, SDM, Court Bhilwara, in
matter of 837/2024 has issue a stay on aforesaid action till further order , as
such further action could not be initiated and this comes under the

jurisdiction of UIT, Bhilwara.

j/
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F. Araji Number and Land Title:- 1355/2(Gair Mum. Paal), Rakba:- 0.4299

Hect, in the name of M/s Nirbhay Singh Rajput S/o Sh. Manmath Singh

Rajput Village- Pansal.

>

It has been confirmed by the Revenue Department that this araji number
have been allotted in the name of Sh. Nirbhay Singh /0 Sh. Manmath
Singh Rajput, R/ o Deh, Bhilwara.

Further, it has been denied by the Revenue Department that these Araji

Numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these araji numbers are not
being used for Talaab purpose. However, were earlier used for agricultural
activities as verified by the records and comes under the periphery of
Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM Bhilwara letter

dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property was

enlisted under Thikana Khas, as per Mewar Settlement Jamabandi. Later
under settlement provisions , same has been allotted to Thikana Waarisan

under Khatedari.

As per the Para 2(d), this araji number is presently vacant and boundary

wall from all four sides has been constructed by the owner.

Also, in Para 12, of the factual report , it has been confirmed that report
related to these residential activities have already been reported to
competent authorities and presently matter is subjudice at SDM Court,

Bhilwara.

G. Araji Number and Land Title:- 1355/3(Gair Mum. Paal), Rakba:- 0.4679

Hect, in the name of M/s Vijay Singh Rajput S/o Sh. Manmath Singh Rajput

Village- Pansal.

>

It has been confirmed by the Revenue Department that this araji number
have been allotted in the name of Sh. Vijay Singh S/0 Sh. Manmath Singh
Rajput, R/ o Deh, Bhilwara.

Further, it has been denied by the Revenue Department that these Araji

Numbers have been categorized as “Dharam Talaab”, in any of the
g 3

Revenue Records. It has been informed that these, araji numbers are not
being used for Talaab purpose. However, were earlier used for agricultural
activities as verified by the records and comes under the periphery of
Urban Improvement Trust(UIT), Bhilware.(Para-1 of SDM Bhilwara letter
dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property was

enlisted under Thikana Khas as per Mewar Settlement Jamabandi. Later

L
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under settlement provisions , same has been allotted to Thikana Waarisan

under Khatedari.

» As per the Para 2(e), houses and roads have been found constructed at this

araji number.

» Also, in Para 12, of the factual report , it has been confirmed that report
related to these residential activities have already been reported to
competent authorities and presently matter is subjudice at SDM Court,

Bhilwara.

H. Araji Number and Land Title:- 1314(Gair Mum. Naadi), Rakba:- 0.4679

Hect, in the name of Urban Improvement Trust(UIT), Bhilwara Village-

Pansal.

> It has been confirmed by the Revenue Department that this araji number

have been allotted to Urban improvement Trust,(UIT) Bhilwara.

» Further, it has been denied by the Revenue Department that these Araji

numbers have been categorized as “Dharam Talaab”, in any of the

Revenue Records. It has been informed that these, Araji numbers are not
being used as Talaab purpose. However, earlier used for Agricultural
activities as verified by the revenue records and comes under the periphery

of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM Bhilwara

letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property
was enlisted under Thikana Khas, as per Mewar Settlement Jamabandi.
Later under land ceiling provisions , same has been allotted to UIT vide

order dated 26.10.2005 to UIT, Bhilwara.
> As Per para 13 of the report, this Araji number is presently lying vacant.

CONCLUSIONS/OBSERVATIONS OF THE COMMITTEE

1. On the basis of status found at the site, at present no remnants of wetland/lake
was evidently visible, whereby primafacie, no violation of Rajasthan Forest Acts
and/or Water (Prevention and Control of Pollution) Act 1974 and/or
Air(Prevention and Control of Air Pollution), Act, 1981 was observed by the joint

committee.

2. The ownerships of the mentioned arajis, remains disputed in revenue courts,
where stay orders are also pending. It is recomrended that necessary action as
per the Revenue Acts and laws, whichever is applicable, may be initiated against

all illegal encroachments and/ or offenders.
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Joint Report of the committee formec in this case, with aforesaid mentioned observations,
and conclusions is placed on record before Hon'ble Tribunal for perusal and further

necessary directions please.

s s
_ Jhanetgal), (Munni),RFS (Ga arg), 1FS,

SEE & Regional Officer, ACF, Bhilwara Deputy Conservatr of| Forest(DCEF),
Rajasthan Pollution Control Board, Forest Dep Whilwara
Bhilwara

| ATATA
Deepak Dhanet -
Regional Officet / &
Ha’aglhan Pollution Con_'lml ﬁoard
I Bl EvE U RS

Bhilwara / ¥ieTars!

sy Wi
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004

Phone :0141- 2716804, 2716800 e-mail : -Secre _nic
Helpline No. :0141-2716877
No. F.10 (713) RPCB/Legal/NGT/2024/ | I3 - 1354 Date: 2 g [u\ \ w2
Regional Officer,
Regional Office,
Rajasthan State Pollution Control Board, Bhilwara.
Email: i i
Mobile No.: 9785291723

Subject:-  Regarding the Hon’ble National Green Tribunal (CZ) Bench, Bhopal order dated 23.01.2025 passed
in Original Application No. 09/2025 (CZ), Gotu Singh Rajput V/s State of Rajasthan & Ors.
Sir,
With reference to captioned matter, it is to inform that the Hon’ble NGT has passed an order dated
23.01.2025 and directed inter-alia as follow:-

“5. We deem it just and proper to call a report on the matter in issue, in present application, froma -

Joint Committee consisting of:
@) One Representative from the Principal Secretary (Environment),State of Rajasthan
(Rajasthan)
() - (i) One Representative from the Member Secretary, State Pollution Control ‘Board,

(Rajasthan)
6. The Committee is directed to visit the site and submit the factual and action taken report within
six weeks. The State PCB will be the nodal agency for coordination and logistic support.”

In light of the aforesaid order dated 23 :01.2025, you are hereby nominated as member of the comrnittee
constituted vide the aforesaid order on behalf of the RSPCB with the direction to ensure compliance of the Hon’ble
NGT dated 23.01.2025. Copy of the Hon’ble NGT order dated 23.01.2025 is being enclosed for ready reference.

Enclosed-As above

(Vijai N.)
Member Secretary

Copy to following for information/necessary action —
1. Special Secretary, Department of Environment & Climate Change, Jaipur.

Member Secretary ele

Signature

Digitally signed by
Designation giMle
Date: 2025.

RajKaj Ref No.: 13259498



Item No.1

EFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No.09/2025(CZ)
Gotu Singh Rajput Applicant (s)

Vs.

State of Rajasthan & Ors. ' Respondent(s}

Date of Hearing: 23.01.2025

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER .

For Applicant (s): None

For Respondent(s):
ORDER
1. Issue raised in this application is damaging and cutting of trees,

illegal construction on the water body/pond and its catchment
area known as Pansal Dharam Talab within the Panchayat Samiti
Suwana, District Bhilwara (Rajasthan), in violation of
Environmental Rules and Water (Prevention and Control of
Pollution) Act, 1974 & Air (Prevention and Control of Pollution) Act,
1981 and further in contravention of the orders passed by the
Hon’ble Supreme Court of India dated 28.01.2011 passed in Civil
Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and
Ors. Vs. State of Punjab & Ors. The allegations of the applicant are
that the private respondents are making unauthorised layout plan
and making allotment of the land of the pond, which is recorded at
the land of the State Government in the nature of the water bodies

and State of Rajasthan vide order dated 25.04.2011 has directed

i

Q. A No. 09/2025 (CZ) Gotu Singh Rajput Vs. State of Rajasthan & Ors.



ali the District Magistré.te not to alter the né.ture of the water
bodies and not to make any allotment of the land in contravention
of the order of Hon’ble Supreme Court quoted above and the
notification dated 25.04.2011. The lands mentioned as Annexures-
15, 16, 17 & 18 are recorded in the name of State Government
Rajasthan and in accordance with the notification dated
25.04.2011 no transfer of land is permissible inspite of that it was
unauthorised transferred by the authorities not competent to
transfer the State land without due approval from the State
Government. It is further alleged that it is in violation of the
Section 90 (A) of the Land Revenue Act 1956 and Environmental
Rules. |

2. = A substantial issue of environmental has béen raised. Issue noticé

to the respondents. Returnable within four weeks.

3. Applicant is directed to take necessary steps for service to the

respondents by both ways and also on available email.

4. Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

5. We deem it just and proper to call a report on the matter in issue,
in present application, from a Joint Committee consisting of:

(i) One  Representative from the Principal  Secretary
(Environment),State of Rajasthan {Rajasthan)

(ii)One Representative from the Member Secretary, State Pollution
Control Board, (Rajasthan)

2

O. A No. 09/2025 (CZ) Gatu Singh Rajput Vs, State of Rajasthan & Ors.



6. The Committee is directed to visit the site'and submit the factual
and action taken report within six weeks. The State PCB will be the

nodal agency for coordination and logistic support.

% Applicant is directed to supply the required documents and copy of
the application tq the committee and the respondents within a
week and after compliance of service, the Applicant has to submit
an affidavit that notices and copy of the application have been

served upon the committee and respondents.

8. The report in the matter be filed by the Committee by email at
ngtczbbho-mp@gov.in preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.

List it on 6t March, 2025.

Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM
23 January, 2025

0. A No. 09/2025(CZ)
K
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LITES: Justice Department
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. ~ RSPCB
AP BIS H0 W 18-509-13106-407-43-09/2025
. s .
BHS: U F.10(713)(RPCB)/legal/MefP/2025 f&icp: 28-01-2025
fa. i.  arE/AfaEysdid Ho: ORIGIONAL APPucmowAPPLICATfomslzozs

ii. aracedfean: GoTU SINGH RAJPUT
ili. werdimfaard): state of Rajasthan & Ors.
iV. ORI &1 A1: NATIONAL GREEN TRIBUNAL (NGT), Bhopal
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IR SHSRIATa9F &1 H: Regional Officer Bhilwara
UGATH: Regional Officer
Udl: 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara
Mobile No / Email : 9785291723 / rorpch.bhilwara@gmail.com
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1/28/25, 4:37 PM LITES: Justice Department

14, THRT ARSRYAT-a9S Ya § Wd 31 Rl iR Ioata siftaadr &1 I & 9y e & R, oy,
forofg & geifora i =grarer 3 Wi o aepra MR 3 Tga S

15. W $RPRIAHaas 31 i@ fym ¥ feg TRka Fofa % sl § smdt sndiea srfard 4 sru
TuR SRSREEaaS & gl srya Fiofg Bt sraret 19 de R @

16. TR SARISRYAHa9S qea Tl 31 HiferaT 89 ra v @ deuse LITes ¥ Rufia o wosi
PT HYRO B T LITES/Updation Center 31 WHY Y TR W] TR 4 SfEfeH Gal g &3

17. WHRT RS RYATaus $1 RIFRUATATY 89 @1 IR F anar yevw 37 TRt sisiaaas
B ARG g R 99 veRol 9 =, vl aftere, st arfie Ot oik 9w W ey W
e €9 areht Srdargt &1 faave 78 wu SReRYATS S SudwR FIGT S X TW 1YY
B! T B Sy FRuf F SR 3o YT wEIv O3 (L.P.C) ST e 8R T

18. 3 WY SiRYaaas Sudad Pl o1 SU&T Bl 3 Sral S99 TR ST ORI Sl & a g 3

SIRIAFS el 8g I e
(Vijai N.)
Member Secretary
PP - F.10(713XRPCB)IieganZS 1 VASI- 13 2 ferti: 3:01-2025

wife e &t gl o savae srfar &g IR &:-

1. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara is appointed OIC on behalf of
RSPCB with the direction to prepare the parawise factual report, contact the counsel of the State Board and get the draft
reply so that same may be filed with approval of competent authority before Hon'ble NGT (CZ) Bench, Bhopal.

2. Shi Vaibhav Thakuria, Advocate, 203, A-7, Royal Abode, Vijaypath, Tilak Nagar, Mobile No. 7017975501 with the request

to, act and plead before the Hon'ble NGT (CZ) Bench, Bhopal on behalf of RSPCB. You will be paid fee as per RSPCB
office order dated 05.03.2020.

Member Secretary »{_Q

Signature

Digitally signed by I
Designation gile

Raj@?ﬁéﬁﬁ%’ﬂﬁgﬁ.@min/Tm_CaseOlefPe:fonnafz:;auzs?mseouc::1103234 -
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GOVERNMENT OF RAJASTHAN
DEPARTMENT OF ENVIRONMENT AND CLIMATE CHANGE
No. F.12(4)ENV/2025-01009 Jaipur, Date: 03.02.2025

Deputy Conservator of Forests,
Forest Department,

Bhilwara.

Email: dcf.blwr.forest@rajasthan.gov.in

Mobile No. 7906197378

Subject:  Compliance with the Hon'ble National Green Tribunal (Central Zone) Bench,
Bhopal Order dated 23.01.2025 in Original Application No. 09/2025 (CZ),
Gotu Singh Rajput Vs. State of Rajasthan & Ors.

Sir,

With reference to the subject mentioned above, this is to inform you that the Hon'ble
National Green Tribunal (NGT) has passed an order dated 23.01.2025, directing, inter alia, as
follows:

"S. We deem it just and proper to call for a report on the matter in issue, in the present
application, from a Joint Committee consisting of:

(i) One Representative from the Principal Secretary (Environment), State of Rajasthan;

(ii) One Representative from the Member Secretary, State Pollution Control Board,
Rajasthan.

6. The Committee is directed to visit the site and submit a factual and action-taken report

within six weeks. The State PCB will be the nodal agency for coordination and logistic support.”

In light of the Hon'ble NGT order dated 23.01.2025, you are hereby nominated as a
member of the Joint Committee constituted under the aforesaid order on behalf of the Principal
Secretary (Environment), State of Rajasthan. You are directed to ensure compliance with the
Hon'ble NGT's directives issued on 23.01.2025. A copy of the order is enclosed for your ready
reference.

Enclosed: As above.

Yours faithfully,

(Bijo Joy, IFS)
Special Secretary to Govt.

Copy to the following for information and necessary action:
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EFORR THE NATIONAL OGRERN TRINUNAL GEN.
CENTRAL 2ONR BENCH, nHOPAL
{Through Vides Conf»mmlngi

5T
Original Applieation No.09/2028(02)

028
Yot Singh Rajput

Applicant (s}

Vs,

State of Rajasthan & Ors, Respondent(s)

Date of Hearing: 23.01,2025

CORAM: HON'BLE MR, JUSTICE SH

EQ KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AH

MAD, EXPERT MEMBER

i 7

For Applicant {s): None

For Respondent(s):

ORDER

Issue raised in this application is damaging and cutting of trees,

illegal construction on the water body/pond and its catchment

n
area known as Pansal Dharam Talab within the Panchayat Samiti

Suwana, District Bhilwara (Rajasthan), in violation of
Environmental Rules and Water (Prevention and Control of
Pollution) Act, 1974 & Air (Prevention and Control of Pollution) Act,
1981 and further in contravention of the orders passed by the

Hon'ble Supreme Court of India dated 28.01.2011 passed in Civil
Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and
Ors, Vs. State of Punjab & Ors, The allegations of the applicant are
that the private respondents are making unauthorised layout plan

and making allotment of the land of the pond, which is recorded at

the land of the State Government in the nature of the water bodies

and State of Rajasthan vide order dated 25.04.2011 has directed
1

Q. A No. 09/2025 (C2) Gotu Singh Rajput Vs. State of Rajasthan & Ors,
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to submit their reply within six weeks
the form of searchable PDF/

Respondents are directed

through E-filing portal, preferably in

OCR Support PDF and not in the form of [mage PDF.

We deem it just and proper to call a report on the matter in issue

from a Joint Committee consisting of:

{i) One Representative from the i
(Environment),State of Rajasthan (Raljasthf:’liln gl SR
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Gotu Singh Rajput Va. State of Rajasthan & Ors.
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6. The Committee is directed to visit the site and submit the factual

and action taken report within six weeks. The State PCB will be the

nedal agency for coordination and logistic support,

7. Applicant is directed to supply the required documents and copy of
the application to the committee and the respondents within a
week and after compliance of service, the Applicant has to submit
an affidavit that notices and copy of the application have becn

served upon the committee and respondents.

The report in the matter be filed by the Committee by email at

ngtezbbho-mp@gov.in preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.

List it on 6t March, 2025.

Sheo Kumar Singh, JM
Dr. Afroz Ahmad, EM
23 January, 2025
©. A Ne. 09/2025(CZ)
K
3
Gotu Singh Rajput V. State of Rajasthan & Ors.

©. A No. 09/2025 (CZ)
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REGIONAL OFFICE B
: ' YL
RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA ool

Email:-rorpcb.bhilwara@gmail.com @
WWW. env1ronment ra]asthan gov in

File No. RPCB/RO Bhllwara/ Legal 86 /Ra] Ka] Ref No , 3 6'} - 32,2_‘ Date: 07.02.2025
Sub Divisional Magistrate(SDM),

Bhilwara

Sub: Regarding carrying out joint visit in matter of OA No 09/2025, titled “Gotu Singh Vs State of
Rajasthan & ors.”
Ref:-i. Hon’ble NGT order dated 23.01.2025
Sir,
e
[n reference to above subject and as per Hon’ble NGT order dated 23.01.2025, joint team of
following officers has been constituted: -
a.  One representative from the principal secretary (Environment) Sate of Rajasthan

b.  One Representative from the Member Secretary, Rajasthan State Pollution Control Board

Further the joint team was directed to visit the site and submit the factual and action taken report
within six weeks. State PCB has been made the nodal agency for coordination and logistics support
in this matter.
As per directions of Hon’ble NGT, Member Secretary of State Board, vide letter dated
29.01.2025 has been appointed undersigned as his representative in this matter.
}iurthcr, Department of Environment and Climate Change vide letter dated 03.02.2025 has
) appointed Deputy Conservator of Forest (DCF), Bhilwara as the representative on behalf of
Principal Secretary (Environment) , State of Rajasthan.
A meeting of the joint committee was held on 05.02.2025, at DCF office to discuss the matter.
As per discussion in this matter, it has been observed that contents of the case are related with
encroachment and removal of the encroachment from the site and verification of factual status of
title of the land is also required as submitted by the petitioner at Hon’ble NGT.
Also, District Collector, Bhilwara vide letter dated 05.02. 2025, has nominated undersigned as

the OIC in this case , and directed your goodself to submltglgﬂam'reh'

revenue records.

Digitally signed by D
Designation g&enig

" Englneer

18-19, Near Pannadhaya Clrcle, Azad N agar Bhilwara

AWl DAfMa - 4240 ADE
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REGIONAL OFFICE
RISTRRAT TSy =T Aved, HidarsT 8§~ LiFE
%} Lifestyle for
RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA -

Email:-rorpcb.bhilwara@gmail.com £
www.environment.rajasthan.gov.in

o

During the meeting of joint committee in this matter it has been decided to visit the site in

question on 11.02.2025 at 11:00 am to know the factual status in this matter.

In view of this, it has been found appropriate to include your goodself in the joint committee
as an associate member to assist the team, in matter related to revenue titles and records.

As such you are kindly requested to join the joint visit on the scheduled date and time, along
with all revenue records in this matter, so that factual status and action taken report be filed at

Hon’ble NGT well within time.

o

Regards

Sincerely,

(Deepak Dhanetwal)

SEE & Regional Officer

. - . L—‘___
Copy to following for information please.

1. Special Secretary to Government, Department of Environment and Climate Change , Government
of Rajasthan , in reference to your letter dated 03.02.2025
2. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, in continuation to your letter
dated 29.01.2025
~ 3. District Collector, Bhilwara , in reference to directions passed vide letter dated 05.02.2025
4. Deputy Conservator of Forest, Bhilwara as per discussion held during meeting of Joint Committee

in this matter.

Regional Officer
—

Digitally signed by D
Designation g&enig
Engineer
Date: 2025.02.

_19. s—— . . :rrR_
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara
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RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA

X
Eqvironmer
Email:-rorpcb.bhilwara@gmail.com
www.environment.rajasthan.gov.in

i — &l /u.fAH /diearer / =ama—-g6 As per Raj fesi®d — 14.02.2025
. Kaj Ref No
ArerarsT
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4065 0.1265 THIFT  0.1265
409 0.0253  IamETer 0.0253
4095/3 0.3794 AHIEET 0.3794
410 0.0253  Tg.amaTdt 0.0253
4107 0.0126  I.3@=T  0.0126
4108 0.0126 .33 0.0126
413 0.0253  d.IEal  0.0253
4172 0.5184 dg.usaT  0.5184
4261 0.1391 e 0.1391
4265 0.0253  p.em=T  0.0253
4276 0.0506  IRL.@EgT 0.0506
4285 6.1202  TH.METET 6.1202
4292 0.0506  L.aEET  0.0506
4299 0.1012  I|IreaT  0.1012
4326 0.0632 I.IEaT  0.0632
4339 0.0379 dw.T&m 0.0379
“ 4347 1.3783  q.mErEr 1.3783
|' 4358 11886  fgeTaTdr  1.1886
4360/1 0.9484  WaETE  0.9484
k 4363 0.5058  FgamErdt 05058
| 4366 10.8873 I.emaTEr  10.8873
4367 0.0379 dgIgErw 0.0379
] 437 04679 AH.IET  0.4679
44 1.0242  FRATAT 1.0242
440 0.0632 IHIT  0.0632
| 442171 04679 FLATR  0.4679

| 4451/1993  0.0126  I.emErEl  0.0126
4453/2411  0.5564  T.ETEr 0.5564
4454/2411  0.0379  damETel  0.0379
4601/1899  0.3035  I.emeTT  0.3035

462 0.0506 TL.IFAT  0.0506
4646/178 1.1886  TRRI 1.1886
466 0.0379 IpIEar  0.0379

4729/2242  0.3288 oW 0.3288
4731/2260  0.5058  T.wfEEAT 0.5068
4761/4095  0.4805 I.emaTal  0.4805
=>4800/1362 00632 LA 0.0632
4883/1993  0.7587  IH.eHeT  0.7587
4985/4892  13.7863 I.sATEr  13.7€63
5110/633 0.0063 Am.IFal  0.0063 #1.9.2340
515 0.1517  fmarear  0.1517
5185/2395  6.7748 I.wUH  6.7748
5186/2395  2.4055  d.IwET  2.4055
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UiT BHILWARA
SOVERNMENT OF RAJASTHAN

Payment Acknowledgement Receipt

Service Permission of use of Agricultural Land for Non-Agricultural Purposes and
Allotment (90-A)

‘Payment Mode Online

Payment Channel | Rajasthan Payment Platform (RPP)

Transaction ID 112929042

Amount 2,43,988.00 /-

Date and Time 12/02/2024 12:19 PM

Status SUCCESS

Description 10% Premium Amount
Reference LU2012/BHL/2023-24/100480
NOTE:

1. The successful transaction date will be treated as deposit date in Uit Bhilwara account.

2. If the amount is debited from your bank account and receipt is not generated due to technical fault,
you are requested to wait for 24 Hrs for confirmation of amount.After reconciliation of the account the

acknowledge of receipt will be made available on this portal.If the amount is reverted to your bank
account you may make payment again.

3. In case transaction failure you may contact to our payment gateway service provider on the contact
details mentioned on this portal. Please mention Challan Number to locate your trarisaction.

4. If payment is made through Credit/ Debit Card/ Netbanking/ Wallet, in case of any refund the amount
will be credited back to the Credit/ Debit Card/ Netbanking/ Wallet through which it was received. Uit
Bhilwara will not entertain any Charge back what so ever.

5. Uit Bhilwara will not be responsible in case the amount is not credited/ deposited in Uit Bhitwara
account due to transaction failure.




JH DEPARTMENT

2 GOVERNMENT OF RAJASTHAN

Permission of use of Agricultural Land for Non-Agricultural Purposes and Allotment :(90‘-2\)

B Authorized Officer Details/ g iIGT 1 faRy]

——ur

Application No./ 3Tda- H=AT
Application Date/ 3fTae faf¥y

LU2012/BHL/2023-24/100480
11/02/2024 01:58 PM

SSOID/ THUH3fiaE et SATPALSINGHRAJPUTBHL

Development Authority/ fdeTI TRl UIT BHILWARA

Zone/ WiF ZONE (ALL)

Current Status/ gaar R FORWARDED TO ZONAL DC/ UIT AO (12/02/2024 12:19 PM)

= (A) Applicant Details/ SldgG® &1 [Gau

S.No/ | Name/sH
wH,

Father's/ Husba | Relation/ ¥4 | Religion/ 9t
nd Name/

foay ofa o1
W

Gender/ ferm

Caste/ TﬂTﬁT

Full Address/
gar

1 DEVI LALG NANURAM SON MUSLIM MALE GADRI BHILWARA, RA
ADRI GADRI JASTHAN
2. PARAS DEV BHANWARL SON HINDU MALE SHARMA  BHILWARA, RA
ISHARMA AL SHARMA JASTHAN
3, SATPALSIN DALPATSIN  SON HINDU MALE RAJPUT BHILWARA, RA
GH RAJPU  GH RAJPUT JASTHAN
=
State/ IS0 RAJASTHAN
District/ foram BHILWARA
Tehsil/ dggd BHILWARA
Urban/ Rural/ 2rg<l/ TrTon URBAN
City/ Block/ X%/ sl BHILWARA
Ward No./ Gram Panchayat/ aTs S/ 714 Garad WARD NO- 1
Mobile Number/ HiET3d AeR 9680954746

Email-ID/ §-0d 3MSa

SATPALSINGHRAJPUTBHL@GMAIL.COM

= (B) Applied Land Details/ fTafad 4# &1 faazor




Land Categ ory/ ¥ &1t OUTSIDE MUNICIPAL COUNCIL/ AREA OF AUTHORITY/ TRUST/

TRUNNE/FRUTRIDT & B BISHR TEGRO/-A T JY &7

Land Purpose/ 4ff &1 ITAMT RESIDENTIAL/ ST
Group Housing/ Flats/ 34 TSR/ Teiedt NO '
Situated on 60 feet or more broadly road or corner/ 60 Bt a1 NO
IOY i I TSd g W R
Land Use/ H-39a1T
and Use/ % Type of Application/ 3T & YBR
JOINT/ Tga
Authorized Signatory Name/ GTWBW&{WWW NA
Tehsil/ F8EIe | RevenueVillage/ | Khasra/ Aarji/ Chuk/ Khasra Type/ @SRT | Khatedar Detail | Area as perKha | Premium Amount/
o TTH Murabba Number/ 1 TR SAETRER sanSqMisy | REEHIRE |
TR/ SR/ T : oo | | E9dy s
Y] ey 1 TR GAe (|
1 BHILWARA/  PANSAL/ U@  1357,1359/2,136 COMPLETE AREA  DEVI LAL GA 7745.00 1490758.00
tIELS| 0/2 OF KHASRA/ &T DRI, SATPAL
NI UEE] SINGH RAJP
urt
2 'BHILWARA/ . PANSAL/ U 1352, 1358/2 COMPLETE AREA  PARAS DEVI 4931,00 949119.00
iearaT OF KHASRA/ B SHARMA
AFTYY &F
Total 12676.00 2439877.00
(3 (©) Land Area Calculation/ H{H &7 I IO |
iand Area Type/ Y& &3 &1 UHR SINGLE PATTA/ Tdd Tgl
Details of Calculation of total plot area is as per sheet/ T &S & B UM B [daR0T e & AR

S.No. Particulars/ faa=or v Area (In Sq
. Meters)/

Ewd @) I
L. Total Area/ d &5 12676 . 100.00
2. Area under sector road/master plan road/ highway, etc.( surrender deed shall be 0 0.00
 taken from the applicant)/ FFE 3 / ARER WIH IS / T154, M2 & q80 & (3Mdeh
J rergadur faera ferar smam)
8 Facility Area of sector/master plan @ 5% (if applicable) ( surrender deed shall be 0 0.00
taken from the applicant)/ S / ARER W @1 GiaT & @ 5% (dfe T8N (3dad
T Sy e simeem)
Net Plot Area/ € WIE &G 12676 100

© (D) Other Land Details/ 30 H{H faazu



10.

s

gL

13

14

15,

Is there any HT/LT line or transformer in the plot boundary or
within 50 mt. surrounding, &1 YEUS B TET 314aT 50 e
&1 uRf & 218 T3 d/ua e sra euenR fRaam e 2

HT Capacity/ TaT &9l

Whether applied land is under acquisition under the
provisions of Land Acquisition Act, 1894 (Act No. 1 of 1894) 7/
1 Hrafed A yff eEi sffgw, 1894 (1894 F7 ARy
AT 1) B I & e Sfamearei 2 2

Whether proceedings are pending under the Urban Land
(Cefling and Regulation) Act, 1976 in respect of the land
applied 7/ &A1 Sfrafe yH & Wiy & TR ¥ (Sfeam ¥
3R fafvan) oy, 1976 % anfiy sriaea sa &2

Whether the land is declared surplus or for which proceeding
are pending under the Rajasthan Imposition of Ceiling on
Agricultural Holdings Act, 1973 or Under the repealed Chapter
1B of the Rajasthan Tenancy Act, 1055/ &7 afafed i

s wifte 1 7S & a1 o o <rerr oMy o
e Wit R oftfiam 1973 ar v oiftrgfy
g, 1955 & PRI sream o @ & ol ol it
B

Whether the land belongs to deity, Devasthan Department
any public trust or any religious or charitable institution or a

wakf 7/ T 3Mafee Y[H o, Sa_IM U, $1 o g, T
it enfifes a1 Ul W 77 ot oo @ Helia &2

Is the applied Land is within 50 mt. of Railway boundary/ &1

STafed yfH 38 S 31 so fer F R A Rig 27

If applied Land is near NH/SH/PWD Road/ Revenue Road ,
provide the name , category and width of the Road (in mt)/

3 sfrafed ity A e RIS T fsey . gew)
;Wﬁ?!ﬁ%w%a‘maﬁa' 195 wes o1 W, Avft ug FrerE offex
)

Whether Court Cases are pending in respect of the applied
land 2/ &1 3afed yfft & ey B fpedht =g & B v
a2 2

Width of the avaliable approach road to applied land as per

site (in meters)/ smafea g %ﬁﬁw Ugd awf @t ﬁ'@'lé
GIEegs)

Area of the Land falling under master plan/ sector plan/ road
are network plan to be surrendered free of cost (in Sq.mtrs.)/

TRER Aae/aHay s Jeas Wi § Uaiae 9SaT & ol
ST ATl YA 1 &7 it (e aftfa fovar o § @ friier 8)

Net area of the Scheme/Layout Plan/ Single Plot (In Sq

Meters)/ W/@I-WW{WU@W e CE: &)

Land use of applied Land as per master plan/ AReR WH &
TR ST 3H 1 1 ITIT

Width of approach road width as per Master /Sectoral/ Zonal

Plan (in mt.)/ AREY/AGER/SA-d @ & IJIR Ugd 0 &t
HIST8 (Hiex #)

Existing road width at site in meters/ 9Tg¢ WWW@

HIsTs (e )

NO

N/A

NO

NO

NO.

NO

NO

PANSAL 100 FEET ROAD

NO

3048

12676

3048



_ i ChangEd o % & Chanaec‘ By, m
af¥ad= o1 H9g

PAYMENT FAILED 12/02/2024 12:09:47 PM SATPAL SINGH RAJPUT
(APPLICANT)

4 FORWARDED TO ZONAL DC/ 12/02/2024 12:19:27 PM SATPAL SINGH RAJPUT
UIT AO (APPLICANT)

’ Wit{vhd raw




AT TR =
Tefts — o{Tearey

—@r—@—g—, iy F-W@'Ew B
1362 & Yloo/izsa &

3\ fan
Hl%“&—‘ﬁﬁrj ICA"BY;

7}%@—@'@(/

¥ . [~ 6-\ L
‘33-\8)%37@% T fgga 2 2
O T Nige £ gy = 362 Fig szs%
=3
;ﬂ%@?’%mz U T W%W 5
S e 2

@ Hié\m—ﬂ =1 \1%00/12)4,9_ XLEF] O ot 22 W;’E

ST e e < o) R ZW i@i{al
& mrh = ‘gel}\mawm’-)ﬁ%c%
| | . 'QHFQ— -F&m—’—a"—@w ) [T ST SET < |

@ B 3] D%'E';T"“?— <57 gL ZEaTe $C =T
7 [ ;T%%T?TWE/W%&#!Q

LC)"S(@T‘@?W "C-ﬁ@’tﬁ\“a R o) T S
Cﬂngn'%‘l -

®) @‘ﬁ?}"s(o SPTAT T2 ) ~TTee] LT —erie B e
| Egi\g‘ﬂ B I P Qﬁw)@q; —gr%%]%
BT Gt;gt:q\%_\
CE) —m%g 212) 9L W%’}'&Cﬁﬂ_& cﬁﬁ'}.{:rr‘_
W}wﬁ’@??ﬁ'ﬁ' S EE B wrsagwd v 3¢y \mr
= =z I IE - % o c.e =S

P71 o




) TR |- Yeeoo/ (262 L TE =78 =18) g
< crsoT e <ged e s W2

ey, R A €N e |

~JZ R YT
>

— o | 7|2
— A R] ARART) 7] 712

S

“N




s1U1<] eTar]

1%
7
!
-
-
~ A ) o o
/—’/é_,.:j/:‘-—_] T [ 15—
p 108
| N
e LrmT
1{ !l ! STE0) 79‘ M ImyTie

I B =g

TR T A
=1l




STHTET
(wfafaifa)
STy S ETAT ST W - 2073 - 2076 HIELY 2077 (7 2021 ) ¥ R
24f2r &R T AN - A AR
ST Y $eTS - gaRaR
T |&E 1 ;- 2087

o ot-26 (%)
(e s 153 1)

foet - Waa=t QA TE 1= - 0
HIIADIR HT A -
1, 7R faaT =are frerarsT U fewer of den & fow,
TET T SFwE o it FAGER (o & W OO 2h 5H J HETOI Ao ot
e~ R w3 Rid
1024 0.2023 WEIEE 02023 8.80 13,1023 e @ HEr 1 1314, 1315, 1316, 3788,
4348, 4349
1043/1 05943 B 05943 517 477 AT AR ITGVS A Hearsi &
H&HT :
1057/1 01265 TE 0.1265  4.50 |273/2020 %
AT H.4576/4359,457714359,457874359
T W
1088 0.0379 By 0.0379 wI (2) g SfiEH Iuaug JRER
1089 0.1265 =IgLI 0.1265 1.10 43717 FreRmra173/13 4
STA.1314,1315,1316 TTTATH (3) TA
1089/1 0.0885 FEGH 0.0885 077 T R & eI 123872007 §
371.57.3788 WU
1090 0.2403 gl 0.2403  2.09 13717 (4) 7 7ile T g Qe WHT WA 1 1314,
1315,1316,
1080/1 02276 Tl 02276 1.98 3788, 4025, 950/3, §51/2, 952/4 R
SRR 9= STy
1100 0.1897 AN 0.1897 165 AR FUE5712/16 W
H17.950/3,951/2,952/4
10N 0.1517 =& 01517 1.32 R A IaTe T S an . sfidarst &
78173713
1101/2 01897 FEd! 0.1897 165 A= A IA1314,1315,1316 WRAHT
[ I[QTa
1101/3 01897 F&IHK 01897 1.65 FUR & 1.9.1238/2007 A F
N1 3768 WEEA
1113 02529 & 02529 220 “ AT YT W3 AT & WY Al am
gamal :
1114 09357 FE&1 09357 8.14 ” Hie s, 11 @ fomiw 24/03/2021 w90 9=
380372,
1734 03288 IWE 03288  0.59 3803/3 W WA W =17 HRTY
BRI
11641 01265 AWHIY 0.1265 0.63 & W.H.133/2020 RATE 05/08/2020 9
RO I T EHY
1168 48430 W 4,8430 [
1170 0.1265 wg 0.1265 0.23 Az, 45 F R 19/04/2023 TER1TETT
: 4445/4341,
1171 0.4426 =g 0.3161 275 - 4576/4359,4577/4359, 4576/4359 it
HIIARR W JIATET
bt 0.1265 023 . AT IuEE SR fidard & mERe
273/2020
1295/1 01012 WEIE 00126 027 TR AT TG B)
Ercd 0.0886 0.16 A . 47 | RAME 12/07/2023 THT JEAT
3880/1,
1312 01644 F7Z 0.1644  0.29 3850/1 Tft FI3aFR U AT WA
sfITH ] WA
1314 0.4679 TS 0.0506 Wi Hiierarer & nEvr 245/2023 @
T A @
TEh il 04173  3.68 g8l
1315 0.4426  wEdN 0.4426 385 e IR ¢ 12 24/09/2021455%
1316 0.2655 =g 02655 378 e ARARER ; 84 16/02/2024 50
1362 1.2645  fgATSt 1.2645 TG TG : 6583 24/08/202177m4L.
Nittd
138 0.3794 aERFII 03794 1.20 Tere IO : 6753 15/09/2021-4T0L.
amear
1411 0.2403 d9I1Z 02403 043 T IR : 6990
07/02/2022854v]
144 0.0632 92 0.0632 0.11 wied Wi : 7001
11/02/20223940
1483 | 01897 ImE™ 01897 <HTrd TATRER : 7034
22/06/20229749
1488 0.3035 duig 0.3035  0.54 TR THIRER : 7086
18/05720229\TT
1501 0.1644 d93 01644 029 iR AETRER : 7100
18/05/2022FG0T
1576 01138 &8 0.1138 020 wiFa TS ; 7101
18/05/2022Tm40t
1587 0.5184 &g 0.5184 0.92 R ARG 7102
18/05/2022%=dur
1588 0.1644 4913 01644 029 TR ATTAREIO; 7105
20/05/2022%307
162 15048 awig 0.7461 133 wftea mTaER : 7106
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;&?j‘;& MATERINITER G1EH 1144 139 Yy
&% (mfafafa)

TR & A - T ifag Jraven R e - 2673 - 2076 SmEdr 2077 (34 2021 ) I =l

TeaR Fre - Oie A If YRR T AH i+ IFLIRBR

FAMR. - uEw Aol I TS o- ERUT

apEie - Wiedrg! AT e 1 - 1

e - e T T T - 1

HIAAhR &l 7T

TERIEEn gk A arllaRe FURGKT A F o0l & T 3 RATOE AR el

dea T A e a e

1072 0.0632 TgTET  0.0632 ThsRa AR ; 47 1141172022367

1073 0.0253 Agarsr  0.0253 ehe AETERERYT : 6610 02/08/202 1=1rRw,
3

1158 0.1517 guE 01517 wiehd AR : 6750 1471072021411
el

1318 0.0885 g T 0.0885 &iohe AR : 7119 01/06/2022=ma.
e

1355/1 0.4679  TH.OW 0.4679 i TRl : 7562 25/08/2023%md

1364 17071 fmemEdt  1.7071

1398 01012 #gIem  0.1012

1432 1.5174 Az 1.5174

145 0.3794 maEdt 0.3794

1487 0.5690 TgIEm  0.5690

1498 00126 Mg 0.0126

1500 0.0253 Tia@m 0.0253

1589 0.4552 TgIET 0.4552

1612 0.1138  gadt 01138

164 0.5817 Tgawit  0.5817

165 14415 IR 14415

166 0.2782 Mg 0.2782

1668 0.1644 Tgu=n 01644

167 0.6323 AgoTd  0.6323

1679 0.1012 Mg 01012

169 0.3035 dguwn 0.3035

1700/1 0.019¢ hyz=r  0.0190

17241 0.0126 dgEeET  0.0126

1734 0.1577 Wt 01517

1738 0.0885 @I 0.0885

1753 0.2276 AHRED  0.2276

17871 0.0253 AgrEm 0.0253

1857/1 0.0759  Ag.umEEt  0.0759

1865 01391 mIEr 01391

1870 £.0885 Amamadl  0.0885

1898 3.0980 Agamard  3.0980

1899/1 1.3783 Aqomard  1.3783

1899/2 2.8831 dmamd 2.8831

1900 01770 fmgIem 01770

1914 0.4426 THIEm 04426

195 08978 T 0.8978

1952 0.3794 fmasdt 0.3794

1967 05943 AgEmd 0.5043

1989 43246 AT 43246

1960 0.0126 AgemErd  0.0126

1991 00379 AgamEEr  0.0379

1992 00750 AgamEd  0.0759

1993/1 0.7587 fm.omardl  0.7587

1993/2 14280 Tmomd 1.4289

1998 0.0126 TgamarEl  0.0126

2002 0.0885 7g.omETEr  ©.0885

2018 29084 THINEE 2.9084

2097 07713  dmAach 07713

21 0.3794 AR 0.3794

210 0.0253 AgI=T  0.0253

2114 0.0885 Ag=Y  0.0885

2122 0.3035 AT 0.3035

2238 0.0506 TgwEm  0.0506

2242/1 0.6828 AgomErd  0.6828

224212 3.2877 Mg 3.2877

2243 00632 Tgomar  0.0632

2244 0.0632 TgomaEsl  0.0632

2245 0.0632 T 0.0632

224% 02008 gomEd  0.2908



3578
358
361¢
3678
3718
3759/1
379
380

T 3820

3874
3887
391
3984
3085
3986
3987
3988
3992
4009/3
4030
4045
4065
409
4095/3
410
4107
4108
413
4172
4267
4285
4276
4285
4292
4299
4326
4339
4347
4358
4360/1
4363
4366
4367
437

a4
420
44211
445171993
445372411
445472411

' 4601/1899

462
4646/178
466
472972242
473172260
476174095
4800/1362
4883/1993
4985/4892
5110/633
516
5185/2395
5186/2365
525/1
525/2

528
$287/1174
529

530

556

558

559

588

630/5

634

639

651

662

0.0759
0.1517
0.0253
2.9842
0.6828
0.7081
0.3414
0.0506
0.1897
0.0885
0.0253
0.0253
01644
0.3161
0.3161
0.2655
C.6449
0.0759
0.0632
0.0379
01517
0.1265
0.0253
0.3794
0.0253
0.0126
0.0126
0.0253
0.5184
0.1391
0.0253
0.0506
6.1202
0.0506
0.1012
0.0632
0.0379
1.3783
1.1886
05484
0.5058
10,8873
0.0379
0.4679
1.0242
0.0632
0.4679
0.0126
0.5564
0.0379
0.3035
0.0506
1.1886
0.0379
0.3288
0.5058
0.4805
0.0632
0.7587
13,7863
0.0063
01517
6.7748
2.4055
0.1857
0.4426
0.0506
0.0316
0.0632
0.1138
11254
0.5943
0.1897
0.0126
0.1498
1.2266
0.2023
0.2159
0.3161

iR

g 3T

ke |

bit:€uczif
bt Kercd

AL
T
T SrardY
T
3010
N-aTar
It
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